CEMTRAL ADMINISTRATIVE TRIBUMAL
PRINCIPAL BENCH
O0.A. NG.1035 OF 2063
Mew Dalhi, this the 2Znd day of Septembsr, 2003

HON’BLE SHRI JUSTICE V.S5. AGGARWAL, CHAIRMAN
HON’BLE SHRI R,K. UPADHYAYA, ADMINISTRATIVE MEMBER

Harphool 3ingn
F-13, Uttam Nagar,
Neaw Deihi-1100539.
... JApplicant
{None present)
Varsus
1. Lt. Governor
Government of N.C.T. of Delhi
Raj Niwas Marg,
New Delhi-1100G05.,
2. Chief Secretary,
Government of N.C.T. of Delihi
Mini Secretariat,
New Delihi-110G02.
3. Secretary
Dapartment of Health and Family weltars
Government of WN.C.T7. of Delhi,
Mini Secrsetariat
New Delhi-11000Q2.
4, Dr. M. Khanta
Additional Secrstary,
Department of Health and Family Weifars,
Government of N.C.T. of Dsihi,
3th Floor, A-Wing,
Secretariat of Delhi
New Dalhi-110002,
5. or. B.5. Banerjes,
Cnief Hospital Coardinatar and
Additional Deputy Secretary,
Government of N.C.7. of Deihi,
3th Floor, A-Wing,
Secretariat of Delhi
New Delhi-110002.
v e s s REEpORdeEnts
{By AdvGCatls Shri 3.K., Gupta for Shiri vVijay Fandita)

ORDER (ORAL)
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applicant had filed the present pstition
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contending that the wmerit 1ist prepared by the

¥ Public Health Nurse Group
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*C7 whereby the name of the applicant has Lesen removed
should be guashed and a direction shouid D& issused (o
include the name of the applicant in tne merit 1ist in
the category of 0BC,
Z. Learnsd counsel  Tor the respondents has
informed that the name of the applicant has bDseen
recommended by the Department of Health and Family
Weifars to the Dirsctor to Health Services,
Karrardooma for appointment and that necessary
pre-appointment formalities are only to be complistsd.
3. Keaping 1in view the same, it is patent that
the relief claimed has become redundant., The original
application has become infructuous. This is perhaps
the reason why theres is no appearance on bshalf of the
applicant,
4, With the aforesaid cbservations, the present
OA is disposed of.
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(R.k. UPADHYAYA) (V.5. AGGARWAL)

ADMINISTRATIVE MEMBER CHAIRMAN

/ravi/



